GOVERNMENT OF ASSAM
HEALTH & FAMILY WELFARE DEPARTMENT
NoHI R - DISPUR: GUWAHATI
2HLB, 10212020754 Datod, Dispur the 28" May, 2020
ORDER

'\Ol‘eby“:hl)l:ﬂ With recent guidolines of the Ministry of Health & FarT\ily Welfare, it is
patlonts. | dod, In partial modification of oxlant prolocols for testing of E:OVl‘D'-?Q
Dnsitlv(; .t “ﬂl‘s\{vnh samplos of all patlents should bo taken on the 5 day af‘ter initial
racsak QV\(I)'%[; I‘Obllll. I the test rosult of the sample taken on 5" day is negative, then
lnkoh 0~ :m hm“l)‘lO would be taken on the 6" day. If test results of both the samples
hosa no" and gn day como oul negalive, then the palient will be released from

Ospital, subject to verification of the asymplomatic status and approval of discharge
of each case by State Discharge Board.

Hospitals ang testing laboratorles will give priority to testing of the COVID-19

patients,
/U/Lw{vf/ 28/51 %0
(Samir K. Sinha, IAS)
Principal Secretary to the Government of Assam
Health & Family Welfare Department
Memo No.HLB. 102/2020/54-A Dated Dispur the 28" May, 2020
Copy to:
1. Chief Secretary, Assam.
2. Additional Chief Secretary, Home & Political Department.
3.  Director General of Police, Assam.
4. Principal Secretary to Hon'ble Chief Minister, Assam.
5.  ADGP (L&O)
6. ADGP (S)
7. Commissioner & Secretary, Transport Department, Dispur.
8. Commissioner & Secretary, Health & Family Welfare Department.
9. Special Secretary, Health & Family Welfare Department.

10. Chief Executive Officer, Assam State Disaster Management Authority.
11.  Commissioner of Transport, Assam/ Managing Director, ASTC.

12. Mission Director, National Health Mission, Assam.

13. All Deputy Commissioners for necessary action

14.  All Superintendents of Police for necessary action.

15. DME/ DHS, Assam.

16. All Joint Directors of Health Services, Assam.

17. All Principals cum Chief Superintendents Medical College Hospitals.
18. P.S. to Hon'ble Minister, Health &F.\W. Department, Government of Assam
19. P.S. to Hon'ble Minister (All), Government of Assam.

20. P.S.to Hon'ble Minister of State, Health &F.W. Department

21. P.S. to Hon'ble Minister of State (Ind.)/ Minister of State (All),

22. P.S.to Hon'ble MLA (All).

23. Any other concerned. U
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Principal Secretary to Gowt. of Assam
Health & Family Welfare Department
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